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THE MINISTER OF STATE OF THE 
MMISTRY OF HEALTH AND FAMILY 
WELFARE (8HRI RASHEED MASOOO):
(a) In tfM O.P.Os. of major GovMmiTMnt 
Hoapitais in OaM, Patiants ara axamiiMd by 
tfw doctors, altar ragiatration. on the first 
coma first aaiva tMuiis.

(b) No. Sir.

(c) No. Sir.

(d) Ooas not arisa.

C.O.H.S. Olapanaarlaa in Kanpur

352. SHRI KESHARI LAL: WiN tha 
Ministar of HEALTH AND FAMILY WEL-
FARE ba piaasad to state;

(a) lha total numbwrof C.G.H.S. dispan- 
aarias ««orking in Kanpur;

(b) tha total number of tMnafidarias 
form C.G.H.S. dispensaries;

(c) wttatfiar Government piopose to 
opan naw C.G.H.S. dispensaries n Kanpur; 
and

(d) if 80, the places where these are 
■lalytobaopanad?

THE MMiSTER OF STATE OF THE 
MINISTRY OF HEALTH AND FAMILY 
WELFARE (SHRI RASHEED MASOOD);
(a)and(b). The total number of C.6.H.S. 
diapansarias hmctioning in Kanpur is 9 and 
number pfbanefieianas in 1,74.174.

(c) No naw C.O.H.S. dispensary is 
proposed to be open urKtor C.G.H.S., Kanpur 
during lha cwranl financial year

---^ --- •----■-----iwif opiiwMnp iWmiioioyy

353. SHRIMATISUBHASHINIAU: WM 
the Minister of TEXTILES ba piaasad to

(d) Doas not arise in view of answer to
(e)

(a) the stepa taken by Government to 
transfer the naw spinning technology devel-
oped by Appropriate Technology Dev Aaso- 
dation. Lucknow throughout the country; 
and

(b) whether Government proposa to 
create any fieW demonstratkm cantoe to 
popuiarism, evaluate and for further imptx>va- 
ments in the technology?

THE MINISTER OF TEXTILES AND 
MINISTER OF FOOD PROCESSING IN-
DUSTRIES (SHRI SHARAD YADAV): (a) 
and(b). The information is being collected 
wid win ba lakl on tha Table of the Hose as 
soon as it is ready.

Bhlcmundl brlgallon Project of Crlaaa

354. SHRI GOPI NATH GAJAPTHI: 
WM the Minister of WATER RESOURCES 
be pleased to state:

(a) whether Government have a pro-
posal to execute the Bhkund inigation proj-
ect in Orissa during the Eight Five-Year 
Plan;

(b) if 80. tha capad^ and latost esti-
mated coat of that prajad;

(e) the datals of viHagas itely to ba 
aubmeiged on emcution of that project; and

(d) the total hectares of land Hkely to be 
brot«ht under brigatkm on completion of 
that project?

THE MINISTER OF STATE OF THE 
MINISTRYOFWATERRESOURCES(SHRi 
MANUBHAI KOTADIA): (a) Eighth Plan
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proposals have ix>l bean finalised. Project is 
not inducted in Annual Plan 1990-91.

(b) to (d). The details of the project have 
not been finalised.

Beggars in Metropolitan CKies

355. SHRI KAILASH MEGHWAL: Will 
the Minister d  WELFARE be pleased to

(a) whether Government are aware of 
many road side handicapped beggars on the 
thorough'fares in the Capital and other 
Metropolitan cities: and

(b) if so, the steps t>eing taken to check 
the begging?

Nttfional Task Fbioe to review the operation 
of these schemM. These schemes are 
operated by Various State Govjirnments and 
each State has its own penston scheme, 
rules and regulatkms to implement the 
scheme covering specified number in accor-
dance with their economic capacity. Central 
Government does not contribute towards 
the payment of these pensions.

[frans/af/on]

Availability of Medicines of Encephall- 
tla In Rajasthan

357. SHRIGULABCHANDKATARIA: 
Will the Minister of HEALTH AND FAMILY 
WELFARE be pleased to state:

THE MINISTER OF UBOUR AND 
WELFARE (SHRI RAM VILAS PASWAN):
(a) and (b). The information is being col-
lected form the State Government/U.T. 
Administratk>ns and will t̂ e laid on the Table 
of the House.

Old Age Penston to Destitutes

356. SHRIMATISUBHASHlNIALI:Wili 
the Minister of WELFARE be pleased to 
state;

(a) whether Government areanarethat 
okf age pension to destitutes and the infirm 
is in operation in various States are abys- 
mathy tow, out-dated and without any uni-
formity; and

(b) whether Government propose to 
appoint a National Task Force to critically 
review the operatkjn of this scheme?

THE MINISTER OF UBOUR AND 
WELFARE (SHRI RAM VILAS PASWAN):
(a) Yes, Madam.

(a) the district-wise number of persons 
died in Rajasthan due to encephalitis during 
1988-89 and 1989-90;

(b) Whether it is a fact that for the 
treatment of this disease necessary drugs 
are imported;

(c) if so, whether due to non-availability 
of these drugs, they are sold at arbitrary 
prices by the chemists; and

(d) whether Government propose to 
make available adequate quantity of these 
drugs in near future?

THE MINISTER OF STATE OF THE 
MINISTRY OF HEALTH AND FAMILY 
WELFARE (SHRI RASHEED MASOOD);
(a) No Case of Japanese Encephalitis have 
been reported from the State of Rajasthan 
during the years 1988-89 and 1989-90.

(b) No drug is being imported for the 
treatment of this disease.

(b) There is no proposal to appoint any (c) and (d). Question does not arise.


